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'Naﬁé for the applicant ; Shfi P.Mathur
appears as proxy counsel for Shri N. B.SJQ?p,
coupsel f ¢ the raspnndanta.

5

s Annlicat tiom No- 1963/84° [hos
been filed by the applicant praying for withdrauwl

of the pe ition on the ground that the reliefs

prayed f’orh already been granted to him. The
prayer is granted and the Misc. Application No,.
' 1963/94 is allowed. The Uriginal Application
is dismissed as not pressed,
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